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(a) Distraint and sale of the 
defaulter’s movable property;

(b ) Attachment and sale of the 
defaulter’s im m ovable property; 
and

(c ) Issue of garnishee notices 
u /s  226(3);

(ii) Assessees having been grant
ed instalments;

(ii) Demand may not have 
becom e final because of disputes
in appeals/rel'erences;

(iv ) Assessees having approached 
the Settlement Commission for 
settling tax liabilities;

(v ) Amounts due from companies 
in liquidation.

(v i) Assessee companies having 
been taken over by the Govern
ment and the compensation not 
having been finalised;

(vii) Inadequacy or absence of 
assets and cases being considered 
for write ofT.

As resgards steps taken for reco
very, Incom e-tax Act, 1961 provides 
for several steps for enforcing collec
tion and recovery ol' tax in arrears 
such as levy of penalty, attachment 
of monies due to the defaulter, dis
traint and sale of movable property, 
attachment and sale of immovable 
property, etc. Depending upon the 
facts and circumstances of each case 
suitable steps are taken from time 
to time by the Incom e-tax authori
ties cancerned for recovery o f tax 
arrears. Some of important admini
strative steps taken recently are 
given in the statement laid on the 
Table o f the House. [Placed in L ib
rary. a  See No. LT-2950/80) ].
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Loan Secured for Alumina Project in 
Orissa

5465. SHRI KRISHNA KUMAR 
G O YAL: Will the Minister of STEEL
AND MINES be pleased to state:

(a) the amount o f loan secured for 
the alumina project in Orissa;

(b ) the names of the lending 
banks; and

(c) the terms and conditions for 
the loan?

THE MINISTER OF COMMERCE 
AND STEEL AND MINES (SHRI 
PRANAB MUKHERJEE); (a) Avail
ability of foreign loans for the Orissa 
Alumina/Aluminium Project is as 
below:

(i) French Government Soft Loan 
of FF875 million and French Ex
port Credit of FF 875 million.

(ii) Euro-currency loan of US 
$ 680 million.

(b ) Names of the lending banks for 
the Euro-currency loan are furnished 
in the statement.
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